
 309.0  =  Papers  Laid

 थो  छोटे  सिह  यादव  (करो)  :

 गांव-तिलवा,  जिला-फलू  खा बाद,  यू..  पी.  में

 जहरीली  शराब  पीने  से  सौ  मरे  afen  लोग

 मारे  गए  हैं।  मैंने  इस  संबंध  में  कार्य  स्थगन

 प्रस्ताव  दिया  था  ।

 (व्यवधान)

 झच्यक्ष  महोदय  :  कालिंग  झटेंदान  मोशन

 के  रूप  में,  स्वीकार  कर)  लिया,  है  भोर

 सोमवार  को  डिस्कशन  हो  रहा  है।

 थी  छोटे  सिह  यादव  :  बर्गर  शोर  मचाए

 सुनवाई  नहीं  होती  ।

 (ब्यान)

 ब्च् यक्ष  महोदय  :  कम्युनिकेशन  गेप  नहीं
 रखना  चाहिए  ।

 Detailed  Demands  for  Grants  of  Ministry
 of  Home  Affairs  for  1984-85

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AFFAIRS
 SHRIMATI  RAM  DULARI  SINHA) :
 I  beg  to  Jay  on  the  Table  a  copy  of  the
 Detailed  for  Demands  for  Grants
 (Hindi  and  English  versions)  of  the
 Ministry  of  Home  Affairs  for  1984.85,
 (Placed  in  Library.  See  No.  LT-7978-84)

 Audit  Report  of  Delhi  Financial  Corpora-
 tion  for  the  year  ended  31st  March,  1983
 and  Statement  for  delay  in  laying  the
 Audit  Report,  Reports  of  Comptroller  and
 Audior  General  of  India  for  1982-83-Union
 Govt.  (Posts  and  Telegraphs)  and(Defence
 Services,)  ‘Union  Govt.  Appropriation
 Accounts  (Posts  and  Telegraphs)  for

 1982-83  etc.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FINANCE  (SHRI
 JANARDHANA  POOJARY)  :  Sir  on
 behalf  of  Shri  S.M.  Krishna.

 I  beg  to  lay  on  the  Table  :-—

 (1)  A  copy  of  Audit  Report  (Hindi
 and  English  versions)  of  the  Comptroller
 and  Auditor  General  of  India  on  the
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 Accounts  of  Delhi  Financial  Corpora-
 tion  for  the  year  ended  31st  March,
 1983,  under  sub-section  7  of  section  37
 of  the  State  Financial  Corporation  Act,
 1951,

 (2)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay  ir
 laying  the  papers  mentioned  at  (1)  above.
 [Placed  in  Library.  See  No.  LT-7979/84.}

 (3)  -  copy  each  of  the  following
 papers  (Hindi  and  English  versions)
 under  articles  151.0  (1)  of  the  Constitu-
 tion  -

 (i)  Report  of  the  Coniptroller  and
 Auditor  General  of  India  for
 year  1982-83-Union  Government
 (Post  and  Telegraphs).

 (Placed  in  Library,  See  No.  LT-7980/84].

 (ii)  Report  of  the  Comptroller  and
 Auditor  General  of  India  for
 the  year  1982-83—  Union
 Government  (Defence  Services).

 [Placed  in  Library.  See  No.  LT-7981/84}.

 (4)  A  copy  of  the  Union  Govern-
 ment  Appropriation  Accounts  (Posts  and
 Telegraphs)  for  the  year  1982-83  (Hindi
 and  English  version).
 (Placedin  Library.  Sce  No.  LT-7982/84].

 (5)  A  copy  of  the  Appropriation
 Accounts  of  the  Defenece  Services for  the
 year  1982-83  (Hindi  and  English  vesions).
 [Placed  in  Library.  See  No.  LT-7983/84],

 Notifications  under  Banking  Companies
 (Acquisition  and  Transfer  of  Underta-

 kings)  Act,  1970

 THB  DEPUTY  MINISTER  IN  THB
 MINISTRY  OF  FINANCE  (SHRI
 JANARDHANA  POOJARY)  :

 I  beg  to  lay  on  the  Table

 (1)  A  copy  of  the  Nationalised
 Banks  (Management  and  Miscellaneous
 Provisions)  (Amendment)  Scheme,  1984
 (Hibdi  and  English  versions)  published
 in  Notification  No.  है,  ©.  144(E)  in


